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—better quality, better yield, conservation
of soil'and also saving of water—and to
find out whether that method will be
applicable to India. What is the answer
to that ?

AN HON. MEMBER :
aid is not working.

The hearing

MR. SPEAKER: They will attend to
it and correct it.

SHR{ ANNASAKIB. SHINDE : We
have same informmtion: with regard to this
particular method of irrigation. It is very
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is’ mecessary to bring something from Israel
immediately with regard to this.

SHRI VIRRAMCHAND MAHAIJAN :
The IWvon. Minister just mow said that the
cost of this system would be between
Rs. 3,000 to Rs. 7,000 per acre. The fact
is, this system increases the yield amd also
comserves water supply. Qur Ministry is
incapable of devising new methods of its
awn. It declines even to copy good
methods which are followed in: other
countries. What harm would come to the
Government if this system is-thoroughly at
least studied and a team is sent to that

expensive. The per-acre expendit COomes-
to anything between Rs. 3;000 to 7,500. It
may. be good far the particular conditions
in Israel.. Of course, we have certaia tracts
like Rajasthan where we may try some
experiments. As I said, after preliminary
examination of its feasibility, ICAR can
go into this problem.

SHRT SAMAR GUHA : The hon.
Minister informred- us that tley have got
the: imformation- only through the bulletin
published by the Israel Government. At
the same time, hte gave his conclusion' that
this method is very expensive. [Is-this the
theoretical knowledge they have gather-
ed:fromr the literature ? If the Govern-
Went' is- not' prepared’ to send amy team
right- now, would they agree to send: some
Survedaya people who are very much
interested in it'to go to- Israel and study
the. feasibility and' applicability of this
method to Irdian: conditions ?

SHRI ANNASAHIB SHINDE; 1 do
nest- at this: stage anything: can: be said
on-that.

SHRI NITIRAJ SINGH CHAUD-
HARY : In view of the fact: that we have
Israel consulate in eur country, may I
enquire. of the Minister whether he would
be in a position to. make a detailed. enguiry.
from that consulate abeut this system of
drip irrigation and then try to follow it up
here ?

SHR1I ANNASAHIB SHINDE: As I
have alveady submitted, we have realy a'
large number of technieians: amd experts:
who know something on-this subject, and-
I du:net think the stage:has come: whien- it'

y so that we caa at least copy a good
system that is followed in that couantry ?

SHRI ANNASAHIB SHINDE : We
are not closing our eyes: to developments in
any part of the world. All beneficial
developments that are taking place we
shall try to ewumine and make use of. As-
I have already indicated, we are trying to
examine this. Unless we know the feasi-
bility under Indian conditions we cannot
follow it.
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Consumer Price Index

+

*1300. SHRI K. RAMANI :

SHRI K. M. ABRAHAM :

Will the Minister of LABOUR AND
REHABILITATION be pleased ¢o refer to
the reply given to Unstarred Question No.
4673 on the 21st March, 1968 and state :

(a) whether Gevernmesnt have since
considered the report of the Expert Com-
mittee on comsumer prioe index ;

(b) #f so, the decision taken thereon ;
and

" (c) if not, wheu the consideration is





